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(b) Value of import (C&F) of urea made in the 

current year upto December, 1993 on 

Government account is Rs. 760 crores. 

Consequent on decanalisation of import of 

phosphatic fertilisers, its import is no more being made 

on Government account. 

(c) and (d) No target date was fixed for 

achieving self-sufficiency in fertiliser 

production. As a part of the plan to increase the 

production of fertilisers during the 8th Five Year Plan 

and also to reduce the gap between the demand and 

indigenous production of fertilizers, three new 

ammonia-urea plants, one each at Babrala (U.P.), 

Shahjahanpur (U.P) and Gadepan (Rajasthan), 

are currently under implementation in the private 

sector. Besides, National Fertilisers Ltd. (NFL) 

and Indian Fanners Fertilisers Cooperative Ltd. 

(IFFCO) have taken up projects for the doubling of 

the capacity of their gas-based plants at Vijaipur 

(M.P.) and Aonla (U.P), respectively. Gas 

allocation has also been indicated for one 

medium sized gas-based ammonia-urea plant based 

on gas from Krishana-Godavari Basin in Andhra 

Pradesh. 

 
 

Delay in the announcement of New Drug Policy 

458. SHRI N. GIRI PRASAD: 

SHRI CHATURANAN MISHRA: 

Will the Minister of CHEMICALS AND 

FERTILIZERS be pleased to state: 

(a) whether it is a fact that the announcement 

of the new Drug Policy has been delayed; and 

(b) if so, the reasons therefor and at what 

stage the matter stands at present? 

THE MINISTER OF STATE IN THE 

MINISTRY OF CHEMICALS AND 

FERTILIZERS WITH ADDITIONAL 

CHARGE OF THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY AFFAIRS 

AND THE MINISTER OF STATE IN THE 

DEPARTMENT OF ELECTRONICS AND THE 

DEPARTMENT OF OCEAN 

DEVELOPMENT (SHRI EDUARDO 

FALEIRO): (a) and (b) The process of review of 

Drug Policy 1986 involved several rounds of 

discussions/ consultations and also a debate in the 

House in the last monsoon session. It is in now in 

its final stage. 

 

 


